OFFICE OF TTIE CHIEF JUDICIAL MAGISTRATE : WEST DISTRICT: DELII

DUTY ROSTER OF JUDICIAL MAGISTRATY, (WESTY DISTRICT
FOR THE MONTH QF JUNE- 2026

The fullowing Jucicial  Mepistrate First Class of West District, Delhi will work as Duty Megistraie, on the cates nete

s It s enjoined upon the Dty Magistrate to hold 1rial of accused persons izvoived 13 petty cases wherever mecessary and e
Attt L eent mattens, such as recorang of dying declaraiion ele, whenever such mattes s plzeed before them. They shouie aiways -
avatedien tincr homes on the day of duty.

On Sundays. Second Saturday and other hohdays, they are required to reach to court by 1100 AM and remain there up
to 05 00 PM o tili the disposal of remand and other musc, work whichever is later. On worlang dayvs Dury Magistrates shall remain in the

contt ll 03000 M. The duty Magistrate would he assisted by his/het own staff.

;I*U Nam- of the Judicial Magisterate First Class Wgrkmg Holiday Room No
ays -
01  Ms. Shivangi Mangla, Ld. JMFC(NI Act-05} 01-06-2026 508 (Extn
g’fl)hi louse No. 90, Upper Ground Floor ™ " 4 & 5, Sector 23, Rohini Block)
elh;.
02  Ms. Chhavi Bansal, Ld. JMFC (Mahila Court- 04) . 02-06-2026
R7o Flat No. A-23, Saket Court's Residential Complex New Delhi 110085 252
03 Ms. Shruti Sharma-11, JMFC {(Mahila Court-2) 03-06-2026 158
R/o A-2B/194B, Near Ekta Aparntment, Paschim Vihar,
Near Jwala Heri Market, Dethi
04 Sh. Tanmay Batham, JMFC(NI Act-03) 04-06-2026 103
R-u Flat No. 101, Himvarsha Apartment, 1P Extension, Delhi -110092 (CBA-IT)
03 Ms. voti Nain, LA.JMFC (Mahila Court-01) 05-06-2026 358
Rro Flat No, B-2/206, Delhi Administration Flats, Shalimar Bagh, Delhi 06-06-2026
110088
06 sh. shashank Nandan Bhau, IMFC-Q2 07-06-2026 ~
R « B-104, Naveen Apartments Dwarka, Sector-05. New Delhi-110075 {Sunday) 3¢
N7 %% Asgur Panghal, 1d. JMEFC 05 08-06-2026 3364
R0 Flat No E-803, Parker VRC White Lily Apartments, G.T. Road, Near 09-06-2026
Tau Devi Lal Park, Sector-08, Sonipat, Haryana 131001
08 Mu & raddha Srivastava, IMIC 10-06-2026 17-06-2026 02 {
Y Roo 62425, Seeond Fioor, Kalkay kxiension Kalkaji New Dethi (Summer (CBA-IL
Vacation}
09 Ms. Renu, Ld. JMFC-10 11-06-2026 345
R/e B-104, Judicial Residential Comple> Sector-26, Rohini Delhi 12-06-2026
10 Sh. Anshul Singhal, Ld. JMFC-04 13-06-2026 268
R/o Flar No. 706, KKD Judicial Residential Complex, Type-IV, (Second
Karkardoom, Delhi 110032 ! ff‘égfﬁéié
(Sunday)
11 Ms. Moksha Bains, 1.d. JMHFC 1) 3
R0 72, Delhi Administration Flats, Gulabi Bagh Delhi 15-06-2026
{Summer
. Vacation)
12 Ms. Asamika, JMPC (Mahila Court 00) 16-06-2026 349
R/o ilat No. 106, Type 1V, First Floor, KK Judioal Residential (Summer
Comnex, Shahdara, Delhi 110032 : Vacation) .
13 Sh. vikas Madaan, Ld. JMFC-07 18-06-2026 289
R0 B-803, Judicial Officers Residential Complex, Sector-26, Rohini- 19-06-2026
110042 20-06-2026
{Summer
Vacation)
14 Sh, Gaurav Ujjwal, Ld. JMFC (N1 Act}-01 21-06-2026 (GBR?I)
R/0 335,6FS Flats, Mukherjee Nagar, Delhi-110009 (Sunday)
15  Ms. Surbhi Sethi, JMFC (NI Act -02) ) 22 06-2026 102 |
R o 112. Kirpal Apartments, 44 .P. Extension, Patparganj. Delhi-110052 {Summer (CBA-I!
Vacaion,
16 Ms. Ausha Jain IMEC (Digital Traffic Court) _ 23-06-2026 l‘P_vnlog.‘o N
R/o 283, 2nd Fioor, Flat No.5, Residential Gagan vihar, New Delhi -51 (Summer XilL DO
Vacation)
17 Ms. .¥sha Langan, fd. JM¥C {Mahila Court-05) 24.06-2026 353
o 2a €, GIH G, Sunder Apartments, Paschim Vihar, (§ummer
New otk DID0BY Vacation)
18 Ms. Sheetal Rani, Ld. JMFC-12 25.06-2026 5

R/o R-306, 3" Floor, Greenfield Colony, Faridabad, Harvana 121010
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Name of the Judicial Magisterate First i Wgrking Holiday Room No.
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Sh. Ankit Karan Singh, JMFC-08 : 26-06-2026
R/o 274, 3% Floor, Jai Durga Apartments, Tagore Park, Delhi- 110009 (Muharram) 30
$h. Gaurav Singal, Ld. JMIC-06 27-06-2026 28-06-2026 355
R/o Flat No, 202, Azubhay apartmer.:s. >o. /, Sonipat Haryana (Sunday)
Ms. Deepika Goyal Shokeen, JMFC { Mahila Court-03, 29-06-2026 )
R/6 WZ-10, A-2, Block, Asalatpur Village. “anakpuri, New Delhi -110058 2%a
Sh, Komal, JMFC-01 30-06-2026 341
Ro VI'112 (3" Floor) DDA Flats, kalki: New Delhi-110019 .
RFMARKS :
Or Roliday the Duty Magistraze o 7o day shall also deal with al! the challans of traffic/STA. impounded

Vchicie pertaining 1o Darya Ge: . ~amia Market, Viode: Town & Paschim Vihar traffic circics

When any working day is dec.arcd @ holiday, the Duty Magistraic on that day will be deered as iy
Magistrate for whole day withou: 2 further order.

Duty Magisterate shall hold court o0 Sundays, Sccond Saturdays and lalidays clc. in Room Numiets
mentioned against their names.

It is impressed upon all the Ju i Magistrate First Class, West District, Delhi 10 remair sviglab.e oo
their court and to perform the: sial work tiil 5 p.m.including deciding remand and ba:. apadce.on.
and signing of orders passed ¢t day, as also on warranis, for example, relcase warri:ls, remand
warrants eic., and not to leave szch work for the Duty Magistrate of that day.(Referenee Noo 1956

2008/CMM/West/ARD/DR/20 1+ deied 05-06-2014)

in case any Magistrate has (o .cave court before 5 pm due 10 unavoidable reasons he/she shad iminaie
the undersigned and the Duty Vagisirate of the day of the said reasons before leaving the court. i1
absence of any such intimasio~. the Duty Magistraie would perform the work of the said Pres.ding
Officer only aficr taking a w:ic report from the Reader / Ahimad of the said Court aboat the ron
availability of the Presiding O“.cer, which shall thereatter he sent to the undersigned. [{ieference
N0.1956/2008/CMM/West/A2 3 3R/2014 daied 05 06-2014).

It is ciarificd that on workinyg <o~ all the Bail app:ications & superdari Applications shal: have to be

heard by the concerned cour:. .
¢

Al the 1.d. Judicial Magistraic st Class, Wost Distret, Dethi shall comply the directions received [rom
lime to time regarding disposa. < the work from Ton'ble High Court of Dethi, New Ielhi «nd from [d.
Principal District & Sessions Judgc (West), Dethi.

“me 1. Judicia, Magistcraie | -+ 2 lass, West Districs, PDethi deputed for duty and the staft of their conrts
who wii work on Holicays v~ 2 entitled 1o avail Specia. Casua! lLeave (Compensatory Leave) in e of
“me duty performed on such din 15Y as per rules. ‘The Speeial Casua! Leave (Compensatory | ave) of i
udicial Magisirate Uirst Class 3\ ost Distriet, Delhi shali be routed through and after verificotion
cndersigned. The Judicia. My~ aie First Class, West IHstrics, Delhi while forwarding the < policin on of
<he staff for grant of such §20. « Casuai Leave Corpensatory) sha'l verify that the officia congerned
had actually worked on a paroeu.er date.

In case of emergency the Dt Vagistrate is not available due 10 some inevitable reasons he/she will
send a formal request two cevs  advance for change of duty alongwith the written consent/willingness
of the officer agreeing to per'orm duty in his/her place, o e office of the undersigned .

‘The Puty Magistrate of the cay ~hall report at Video Conferencing Room latest by 12:30 noon and shall
dispose off the work as per directions issued by the then CMM Delhi contained in the office order No.
8340-80/MM/CMM/2008 dated 28-07-2008.

+ed as Duty Magistrate, if summoned {or the day, of such day of duty to
qied in coun: compicx other than the place of posting wi send 3 Tt

rhe Judicia, Officer who an &
appear as witness in a cot

reguest in advance 10 the coomtwhere he/she has 1o appear as a witness for his/her exemanen rorn coLt
auendance for that date, Lo+« may do so in the Torenoon sess:on, Lnder intimation to oy pdersigied
{Ref: standing order isste. 3 the 1d. District Jud,, * ° Sessions Judge, 2elhin Vicco NO. 244

684/13M/Gaz. Dated 2610 494

Comd......3
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In case, if any information regarding Inquest U/s 196 Bharatiya Nagarik Suraksha Sanhita-2023 is
recoived between 10.00 AM o 5.00 B.M. ona working day, the samc shail be moved hefore the
undersigned for marking it further.

1 is c.arificd that on working day, 7 any Inquest information is reccived by the Dury Magisterale afier
05:00 P.M. 1ill 9.59 A.M. on the immediate succeeding day, then the same shall be deemed 10 he
marked to the concerncd Duty Magistraie of the day, who shall proceed to conduct the ingucst
nroceedings and no formal marking of such Inquest by the undersigned shall be required.

i any -nquest information is received by the Duty Magistraie on holiday, then the same shal. he deemed
Lo be marked to the Duty Magisterate of the day, who shall proceed 1o conduct the inquest procecdings
anc o forma! marking of such Inquest shall be required.

‘i ease of transfer of any Jugicial Officer, the newly posicd Judicia, Officer shajl work as [nuiv Magisiratwe
in place of his/her predecessor Judicia! Officer. k/

st

: : :
icial Magisirare”

Wost lb)i.}xrj,ca:.fﬁc'.hi
¥l G _ s
o831 &RY | CIM(West)/DR/2026 pated, Delhi the 2378872024

Copy forwarded for information and necessary action to:-

01. The Hon'hle Regisirar General, High Court of Delhi, New Delhi
Through Ld. Principal District & Sessions Judge, {(West),lDethi

02, The 1.0. Principal District & Sessions Judge, (11Q), Delhi

03. the 1d, 1.8, Principal District & Sessions Judge, (Wes1), Delhi

04. The 1d. Principal District & Sessions Judge all district Delhi/New Delhi

05, "ne 1d. officer Incharge, Pool Car, Tis 1azari Courls, Dethi

06. " he 1d. CIMs, all Disirict, Delhi/New Delhi,

07." ke 1d. ACIM & all 1d. Judicial Magistrate First Class, West District, Tis Harzari Courts, Delhi.

08. he Director of Prosccution, Tis Hazari Cours, Nelhi.

0Y. “he Commissioner of Police, Delhi

10, %c | G (Prison), Tihar Jail, Dcthi/New Deini.

1°." be Secreiary, Bar Association, Tis Hazari Courts, Delhi

2. e Supdt. Jail, New Delhi/Lock-Up Incharge, lis Hazari Courts, Deihi

3.1 aw Officer, Tihar Jail, Delhi/New Delhi.

14, tor Uploading on centralized web-site through LAYERS

15. The Video Conferencing, R. No. 241, (is 1lazari Courts, Declhi.

16. “he Care Taking Branch, (Hq) & West Iis Harari Courts, Neihi

17. cader to the court of undersigned.

18. “he Cash Branch, West Districe, Tis Haxrari Courts, Deihi

19. 1S to 1.d. Principal Districi and Scssions Judge (West) District, Delhi

20. Office file B

| k\  (VASUYDRNRAARKD:
W) (}j icial MagisLrate
<7 West District, Delh
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